3767 Written Answers

+[FACILITIES TO EX_SERVICEMEN

*609. Surt B, N. BHARGAVA: Will
the Minister of DErFENCE be pleased
to state the new facilities that have
been provided to ex-servicemen and
ex-service pensioners in 1964?]
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t[Tae MINISTER or DEFENCE
(Surr Y. B. CHAVAN): During 1964 the
following concessions have been sanc-
tioned by Government:-—

(i) Where the existing rate of
pension of ex.service pen-
sioners together with the ad-
hoc increase in pension is less
than Rs. 25 per month. it bas
been raised to Rs, 25 per
month in the case of those re-
tiring on or after lst January,
1964.
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(ii) The special pension of Rs. 10
per month admissible to ex-
servicemen blindeq in gction
from the Indian Soldiers’,
Sailors’ and Airmen’s Board
Fund has been made avail.
able to all blinded ex-service-
men whose blindness is or
was attributable to service.

Besides the above, various propo-
sals for the rehabilitation of ex.service
personnel are under the consideration
of Government.]

BAN ON EMPLOYEES FOR SENDING APPLI-
CATIONS FOR GOVERNMENT JOB

610 [ Surr NIREN GHOSH:
"\ Surt M. BASAVAPUNNAIAH:
Will the Minister of LARCUR AND
EMPLOYMENT be pleased to state:

(a) whether it is a fact that there
is a ban on employees of the Central
Board for Workers’ Education with
regard to making applications for any
other Government posts;

(b) if so, what are the reasons

therefor; and

(¢) whether Government are con-
sidering removal of the ban?
Tue MINISTER or LABOUR AnD

EMPLOYMENT (SHrr D. SaANJIVAY-
vA): A ban was imposed in Septem-
ber, 1962 on the forwarding of appli-
cations of the following teaching and
administrative staff of the Central
Board for Workers’ Education:—

(i) Regional Directors promoted
from the ranks of Research
Officers and Education Offi-
cerTs;

(ii) Research Officers; and

(iii) Education Officers.
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(b) Workers’ Education is a new
and specialised field, and qualified
teachers in this line are not readily
available. The teaching and adminis-
trative staff of the Board is recruited
directly after countrywide advertise-
ment, and is trained at the expense
of the Board which is financed entire-
ly by the Central Government, Some
of these officers are also sent abroad
for further training in workers' edu-
cation. The Board cannot afford to
have its existing strength of staff
trained at the expense of the public
exchequer depleted by allowing them
to apply for posts elsewhere without
jeopardising its interests and its com-
mitments under the Third Five Year
Plan.

(c) The position will be reviewed
in September, 1965.

Visit oF COMMANDER-IN-CHIEF OF THE
PARISTAN AR FORCE

531. SHrr P. ABRAHAM: Will the
Minister of DEFENCE be pleased to
state:

(a) whether the Commander-ih-
Chief, Pakistan Air.Force, was invit-
ed officially to visit India on T7th
November, 1964; and

(b) if so, what were the issues dis-
cussed?

Tue MINISTER or DEFENCE (SHrI
Y. B. CHAVAN): (a) An informal invi-
tation was extended by Chief of Air
Staff to Air Marshal Asghar Khan,
C.-in-C., Pakistan Air Force to visit
India. He stayed in India for two days
te. from the Tth to 9th November,
1964,

(b) The following issues were dis-
cussed: —

(i) Flight clearance of ILAF.
aircraft  staging through
Pakistan ang P.A.F. aircraft

staging through India.
(ii) Problems of air violations,

(iil) Visits by respective Air
Advisers to Air Force Train-
ing Establishments,
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RENTAL CHARGES OF TELEPHONES

532. THARUR BHANU PRATAP
SINGH: Will the Minister of Com-
MUNICATIONS be pleased to state:

(a) whether Government are con-
templating to enhance the charges of
telephone calls; and

(b) if so, the extent to which rates
are proposed to be increased?

Tae DEPUTY MINISTER IN THE
DEPARTMENT or COMMUNICA-
TIONS (SHRT B. BgHAcavATI): (a)
and (b) A Commiftee has been set
up for a review of the existing tele.
phone tariffs for various local
telephone services. Review of charges
of local telephone calls also comes
within the terms of reference of the
Committee.
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T [NAVIGATIONAL CHARTS

533. SErr B. N. BHARGAVA: Will
the Minister of DEFENCE be pleased
to state whether Government have
got prepared any navigational charts
in 1964 and if so, the names of places
shown in the charts?]
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